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No: CG/FE/14/5(19)/2010/ “1¢ Date:¢%/02/2010

OFFICE ORDER

Dr. Sharmistha Ghosh. Assistant Controller of Patents & Designs, Patent Office.
Kolkata is hereby appointed as Central Public Information Officer in respect of 1PO
Kolkata under Section 5 (1) of The Right to Information Act, 2005 with immediate effect.
The appointment of Dr. Sharmistha Ghosh as Central Public Information Officer may be

hosted on official website.
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Controller General of Patents, Designs and Trade Marks
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Dr. Sharmistha Ghosh. Assistant Controller of Patents & Designs, Patent
Office, Kolkata.

Heads of Office, IPO, Mumbai, New Detlhi, Kolkata & Chennai

Office Order file

Guard file
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No: CG/E/T4/5(19)/2010/ < Date: 03/02/2010

OFFICE ORDER

Shri K. S. Hariram, Assistant Controller of Patents & Designs. Patent Office,
Chennai is hereby appointed as Central Public Information Officer in respect of 1PO
Chennai under Section 5 (1) of The Right to Information Act, 2005 with immediate
effect. The appointment of Shri K. S. Hariram as Central Public Information Officer may
he hosted on official website.
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Controller General of Patents, Designs and ‘Irade Marks

Shri K. S. Hariram. Assistant Controller of Patents & Designs, Patent
Office, Chennai.

Heads of Office, 1PO. Mumbai, New Delhi, Kolkata & Chennai

Office Order file

Guard file
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OFFICE ORDER

Shri N. Ramchander, Assistant Controller of Patents & Designs, Patent Office,
Mumbai 1s hereby appointed as Central Public Information Officer in respect of IPO
Mumbai under Section 5 (1) of The Right to Information Act, 2005 with immediate
effect. The appomtment of Shri N. Ramchander as Central Public Information Officer
may be hosted on official website.
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Controller General of Patents, Designs and Trade Marks

Shri N. Ramchander, Assistant Controller of Patents & Designs, Patent
Office, Mumbai.

Heads of Office, IPO, Mumbai, New Delhi, Kolkata & Chennai

Office Order file

Guard file
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No: CG/E/14/5(19)2010/ g~ Date: . £/02/2010

OFFICI ORDER

Shii Hardev Karar, Assistant Controller of Patents & Designs, Patent Office, New

Delhi is hereby appointed as Central Public Information Officer in respect of IPO New
Delhi under Section 5 (1) of The Rieht 1o Information Act, 2005 with immediate effect.
The appointment of Shri Hardev Karar as Central Public Information Officer may be

hosted on official website.
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(P. H. Kurian)~
Conmroller General of Patents, Desiens and Trade Marks

To
1. Shri Hardev Karar, Assistant Conuvoller of Patents & Designs, Patent
Office. New Delhi.
Heads of Office, IPO. Mumbai. New Delhi. Kolkata & Chennai
Office Order file
Guard file
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